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aspects) should be followed which 
would include other minimum 
basic needs such as health, hous-
ing, education etc.**

(b) The concept of poverty line used 
by the Planning Commission is based on 
the recommendation of ‘Task Force on 
Minimum Needs and Effective Consump-
tion Demand’ which submitted its report 
in 1979. According to this report, the 
poverty line is defined 'as the per capita 
montly expenditure of Rs. 49.09 in rural 
areas and Rs.56.64 in urban areas at 1973-
74 prices corresponding to the per capita 
daily calorie requirement of 2400 in rural 
areas and 2100 in urban areas. The pover-

ty line defined this way covers the expendi-
ture on food and non-food items (such as 
fuel, clothing, housing, health, education 
and other social services) and ensures the 
adequacy of calorie consumption. This 
concept which was used for the Sixth Plan 

is continued for the Seventh Plan also. The 
Poverty line is updated using the implicit 
CSO Private Consumption Deflator as 
proxy for price rise in the consumption 
basket of persons near the poverty line. 
The up-dated poverty line is Rs. 107 per 
capita per month in rural areas and Rs. 
122 per capita per month in urban areas 
at 1984-85 prices (base year of the Seventh 
Plan). The same, is Rs. 6400 per house-
hold per annum in rural and Rs 7300 per 
household per annum in urban areas.

Seizure of Narcotics

1180 SHRI PRATAPRAO B. 
BHOSALE : Will the Minister of
FINANCE be pleased to state :

(a) whether a series of raids have 
been made to seize huge stock of narco-
tics in the country in 1986;

(b) if so, drug-wise details of narco-
tics seized in each State, their value in 
international market, the names of coun-
tries from where these narcotics were 
smuggled;

(c) strps proposed to prevent the 
smuggling of these narcotics to India and 
action taken against persons involved in 
the trade of these narcotics; and.

(d) steps proposed to educate public
to avoid the use of these narcotics ?

THE MINISTER OF STATE IN  THE 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARY) : (a, and
(b) The launching of raids for seizure of 
drugs i£ a continuous process The drive 
against drug trafficking was further inten-
sified with the coming into force of the 
Narcotic Drugs and Psychotropic Subs-
tances Act, 1985. A statement indicating 
the details of state-wise seizure of drugs 
during 1986 is given below. As regards 
value in international market, no precise 
value of the drugs seized can be furnished 
as the illicit market price varies widely 
from place to place and time to time, 
depending upon the purity of the drug, 
local demand and supply position, place 
of origin, etc. The major source/origin 
of the drugs seized in India is reported to 
be Pakistan, Afghanistan and Nepal.

(c) Stringent punishments have been 
p rov id ed  under the aforesaid Act for drug- 
trafficking offences. The field forma-
tions remain vigilant to check the smugg-
ling of drugs. In addition to appropriate 
anti-smuggling measures taken, co-ordina-
tion with the international agencies con-
cerned and also with the drug law enforce-
ment agencies of U.S.A , U.K., etc., is 
maintained to curb smuggling of drugs. 
Steps have been taken to strengthen the

v bilateral co-operation between India and 
its neighbouring countries.

A liberalised reward scheme has been 
introduced under which the officials/infor- 
ments including those of stale drug law 
enforcement authorities are entitled to 
receive rewards for seizures of drugs. The 
matter is also kept under constant revi w 
for appropriate action.

Appropriate action under the law is 
taken against the diugtraffickers/peddlers 
arrested in drug cases. .

(d) The Government has been conti-
nuously making efforts to educate the 
people about the evils of drug abuse by 
publicity through mass communication 
media and also by encouraging voluntary 
organisations through grants for educative 
publicity.
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